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trying to say. ...(Interruptions)... Yesterday, they got exposed on the ...(Interruptions)...
about Rahul Gandhi ...(Interruptions)... Therefore, they are ...(Interruptions)... I am
sorry to say that. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: The House is adjourned for ten minutes.
The House then adjourned at thirteen minutes
past eleven of the clock.
The House re-assembled at twenty-three minutes past eleven of the clock,
MR. DEPUTY CHAIRMAN in the Chair.
MR.DEPUTY CHAIRMAN: Now, Zero Hour submissions. Shri T. K. Rangarajan.
SHRI T.K. RANGARAJAN (Tamil Nadu): Yes, Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Shri T. K. Rangarajan. ...(Interruptions)... Shri T.
K. Rangarajan. ...(Interruptions)... No, no. ...(Interruptions)... Nothing else will go on
record. ...(Interruptions)...

Payment of sugarcane arrears to farmers

SHRI T.K. RANGARAJAN (Tamil Nadu):  Sir, agriculture prices are

...(Interruptions)... by not paying sugarcane arrears. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Nothing else will go on record. Shri T. K.

Rangarajan.

SHRI T.K. RANGARAJAN: According to the Indian Sugar Mill Owners
Association, dues owed to the sugarcane farmers by the mills may touch record
% 17,000 crores by the end of March, 2015. Including Tamil Nadu, every sugarcane-
producing State is very much affected. Small and medium farmers are the worst
sufferers. Input cost is going up year after year. Mills do not pay the farmers and
the farmers are driven to the moneylenders. Sir, the Finance Minister is here. Even
Allahabad High Court asked the banks to help the growers and mills in September,
2014 judgment but banks refuse to give money. So, the entire sugar industry is in
crisis. I request the Government to interfere immediately to protect the cane-growers;

otherwise, suicide of the farmers will increase. Thank you.
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SHRI TAPAN KUMAR SEN (West Bengal): Sir, I associate myself with the
matter raised by the hon. Member and urge the Government to take immediate steps.

Sugarcane production is spread over a number of States.

SHRI K.N. BALAGOPAL (Kerala): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI M.P. ACHUTHAN (Kerala): Sir, I too associate myself with the matter
raised by the hon. Member.

DR. T.N. SEEMA (Kerala): Sir, I too associate myself with the matter raised by
the hon. Member.

SHRI SHARAD PAWAR (Maharashtra): Sir, I too associate myself with the
matter raised by the hon. Member.

SHRI RITABRATA BANERJEE (West Bengal): Sir, I too associate myself with
the matter raised by the hon. Member.
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MR. DEPUTY CHAIRMAN: All right. Shri Narendra Kumar Kashyap. The

names of those who associate should be added.

Demand for conferring Bharat Ratna on
Late Shri Kanshi Ram posthumously
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